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Earnings from P.COs. ang P.C.O.
proposed to be given in Assam

4933 SHR! AHMED HUSSAIN: will
the Minister of COMMUNICATIONS
he pleased to state-

(a) the amount earned, year-wise
‘A’, ‘B’ and ‘C’ Class Cities of our
country during the last three years
ending 31-12-77, and

(b) the number of PCOs proposed
to be increased by the end of the cur-
rent year in the state of Assam and
the places where PCO will be estab.
lished?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEO SAI): (a) and (b). The infor-
mation is being collected and will be
laid on the table of the House,

CHAITRA 8, 1900 (SAKA)
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Insurance of agricultural labeur

4934. SHRI YADVENDRA DUTT:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether Government are con-
templating any scheme for the life
insurance of agricultural Labour; and

(b) if so, the brief outline thereof;
and if not, why not?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND
PARLIAMENTARY AFFAIRS (SHRI
LARANG SAI): (a) and (b). There
13 no such proposal under considera~
tion of the Government. However,
as a result of the Special Conference
on Rural Unorganised Labour held
on 25th January 1978, there is a pro-
posal to constitute a Central Standing
Commiilee on Rural  Unorganised
Labour to look into the entire question
of welfare and conditions of service
of the rural unorganised workers.

Alcoholic drinks and marcotic drugs
among college students

4935. SHRI SHYAM SUNDAR
GUPTA): Will the Minister of
HEALTH AND FAMILY WELFARE
he pleased to state:

(a) whether a survey was under-
taken by the Uniteq Nationg in rela.
tion to the use of alcoholic drinks and
narcotic drugs among college students;
and

(b) if so, the number of such sur-
veys so far undertaken by the World
body and what were the conclusions
arrived at?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI JAG-
DAMB] PRASAD YADAYV): (a) Gov-
ernment are not aware of any such
survey having been undertaken.

(b) Does not arise.





